Title: Made a statement regarding incidents relating to the Aligarh Muslim University.
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SHRI MOHAMMAD ALI ASHRAF FATMI (DARBHANGA): This is not correct, Sir.
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SHRI E. AHAMED (MANJERI): Sir, may I make a submission? ... (Interruptions) The hon. Minister has made
certain facts. He has only placed the facts given to him by the Vice Chancellor. I was elected by this House to
the Aligarh Muslim University Court last time, after 1996 election. Not even a single meeting of that Court has
taken place. There was no democracy and no accountability. ... (Interruptions) The Minister did not tell the fact.

The Government did not say what steps they are going to take to improve the situation, to open the University. ...
(Interruptions) The Government has a moral authority and legal responsibility. Nothing has been done.

Sir, I am very much dissatisfied with the statement. ... (Interruptions)
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PROF. P.J. KURIEN (MAVELIKARA): Sir, I seek your indulgence regarding the statement made by the
Minister. The statement shows very callous and indifferent attitude of the Government. (Interruptions).

DR. LAXMINARAYAN PANDEY (MANDSAUR): I am raising a point of order. (Interruptions).

PROF. P.J. KURIEN : Under what rule? (Interruptions).
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PROF. P.J. KURIEN : I am only submitting that the statement made by the hon. Minister...
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PROF. P.J. KURIEN : You please sit down.
SHRI MOHAN SINGH : Why should I sit? Are you the Chairman? (Interruptions).
PROF. P.J. KURIEN : Why are you taking so much of time?

SHRI MOHAN SINGH : You are taking so much time.
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SHRI RAM VILAS PASWAN : Vice-Chancellor is himself a party to it and you are denying his conduct.
(Interruptions).
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SHRI P.M. SAYEED (LAKSHADWEEP): (Interruptions) The Vice-Chancellor has to be asked to function
properly.
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(At this stage Dr. Shafiqur Rahman Barq and some other

hon. Members left the House)
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PROF. P.J. KURIEN (MAVELIKARA): I have been trying for the last I5 minutes to say something. Kindly
allow me to say something.

SHRI E. AHAMED (MANJERI): I am also walking out in protest.
1717 hours
(At this stage, Shri E. Ahamed left the House.)

PROF. P.J. KURIEN (MAVELIKARA): Only one minute please. (Interruptions)
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PROF. P.J. KURIEN (MAVELIKARA): You have not addressed to the real issues in the Aligarh Muslim
University. You bypassed the real issues and unfortunately your statement 1s one-sided. That is why all the
Members are agitated. It is the duty of the Government to maintain normalcy in that University and no action is
being taken in that regard. Instead, they are encouraging a person who is functioning as the Chief Executive of



the University to create trouble in the University. So, we are not satisfied with the statement. So, the Congress
Party is also staging a walk out in protest against the indifferent attitude towards the Aligarh Muslim University.
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(At this stage, Prof. P.J. Kurien and Shri Mohammad Ali Ashraf Fatmi and

some other hon. Members left the House.)
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Mr. Chairman, in protest I have to say something.
The statement is one-sided. I am also, on behalf of the CPI(M), joining the walk out.
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(At this stage, Shri Varkala Radhakrishnan left the House.)
18.04 hours
The Lok Sabha then adjourned till Eleven of the Clock on

Monday, December 7, 1998/Agrahayana 16, 1920 (Saka)



